Calcutta High Court (Appellate Side)
Cases registered on 04-12-2020

Date of
Sl No. Case No. ) ) Cause Title
Registration
1 |WPLRT/38/2020 |04-12-2020 |SOMA AICH VS STATE OF WEST BENGAL AND ORS.
AL HAMDU SIYANA ALIAS ALHAMDU MONDAL VS State of
2 |crRA/271/2020  |04-12-2020 ateo
West Bengal
3 |CRA/272/2020  |04-12-2020 |SANDHYA BAG VS State of West Bengal
4 |CRA/273/2020  |04-12-2020 |TAPAN BAG VS State of West Bengal
5 |CRA/274/2020  |04-12-2020 |KAMAL BARMAN VS State of West Bengal AND ANR
DIB BARMAN@SUDIP BARMAN@SUDHA VS State of W
6 |crRa/275/2020  |oa-12-2020 [PV @su @sU 5 State of West
Bengal AND ANR
7 |FAT/312/2020  |04-12-2020 |SMT ANKITA SAHA NEE SIKDAR VS ABHISHEK SIKDAR
ISSARUL HAQUE, DECEASED , HIS LEGAL HEIRS JAHERA KHATUN
8 |FAT/313/2020  |04-12-2020
@ JAMELA KHATUN ABD ORS VS ASHIRUL AND ORS
SMT ANJU AGARWAL AND ANR VS HIRALAL AGARWAL AND
o |FMAT/531/2020 |04-12-2020 |7
10 |FMAT/532/2020 |04-12-2020 |GITA ROY AND ORS. VS SHRIRAM G.I CO. LTD. AND ORS.
BAJAJ ALLIANZ GENERAL INSURANCE CO. LTD VS SOMSUBHRA
11 |FMAT/533/2020 |04-12-2020
SEN AND ANR
BAJAJ ALLAINZ GENERAL INSURANCE CO.LTD VS AMIT KUMAR
12 |FMAT/534/2020 |04-12-2020
MANNA AND ANR
13 [FMAT/535/2020 |04-12-2020 |NARESH ROY VS NATIONAL INSURANCE CO.LTD AND ANR
NARAYAN LAKRA AND ANR VS THE NATIONAL INSURANCE
14 |FMAT/536/2020 |04-12-2020
CO.LTD AND ANR
SOURAV DEBNATH VS THE BAJAJ ALLIANZ GENERAL
15  [FMAT/537/2020 |04-12-2020
INSURANCE CO.LTD AND ANR
16 |CPAN/638/2020 |04-12-2020 |BIOY KRISHNA PARYA VS TIMIR BARAN JANA
17 |CPAN/639/2020 |04-12-2020 |AVISHEK BHATTACHARYA VS KRISHNA KUMAR DAS AND ANR
BIPUL KUMAR BISWAS AND ANR. VS SUNEET SHARMA AND
18 |CPAN/640/2020 |04-12-2020 AN: v SWAS 5 SUNEETS
19 |CPAN/641/2020 |04-12-2020 |DIPAK PRADHAN VS AMINUL AHSAN
20 |CPAN/642/2020 |04-12-2020 |HOSENARA KHATUN VS SIDDHARTHA ROY CHOWDHURY
SANKAR DEBNATH VS RABINDRA NATH CHATTOPADHYAY AND
21 |CPAN/643/2020 04122020 [}
ABHISHEK CHATTERJEE VS THE WEST BENGAL STATE
22 |MAT/783/2020  |04-12-2020
ELECTRICITY DISTRIBUTION COMPANY LIMITED AND ORS
MINOTI BISWAS AND ORS VS STATE OF WEST BENGAL AND
23 |MAT/784/2020  |04-12-2020
ORS.
24 |MAT/785/2020  [04-12-2020 |BIKASH JAISWAL AND ORS. VS ANKUR SHARMA AND ORS.
25 |c0/1507/2020  [04-12-2020 |UNISYSTEMS PVT LTD VS CHANDRA PRAKASH JHUNJHUNWALA




26 C0/1508/2020 04-12-2020 SATAJYOTI CHAKRBORTY VS KASTURI CHAKRABORTY

27 C0/1509/2020 04-12-2020 MD. SULEMAN ANSARI AND ANR. VS MD. JALALUDDIN

28 C0O/1510/2020 04-12-2020 TANUSHREE MITRA VS ANJAN KUMAR MITRA

29 CO/1511/2020 04-12-2020 gobinda ch. nandy VS GOUR CH. NANDY
KANGALESWAR MONDAL AND ORS. VS PABAN SARDAR AND

30 C0O/1512/2020 04-12-2020 ORSG > © ORS. V5 >

31 C0O/1513/2020 04-12-2020 ABDUL HAI VS SK. SULTAN AND ORS.

32 CO/1514/2020 04-12-2020 PRIYANKA NDAS (CHATTERJEE) VS SOUMYA CHATTERJEE

HANKAR PAUL AND OTHERS VS STATE OF WEST BENGAL AND

33 CRR/1718/2020 04-12-2020 ZNR v O SVSS © > G

MADAN GOPAL DAS VS STATE OF WEST BENGAL AND
4 CRR/1719/202 4-12-202

3 / 9/2020 0 020 ANOTHER
DAYIT LAHIRI VS MESSERS ULTRAMINE PRODUCT

35 CRR/1720/2020 04-12-2020 > SSERS U ODUCTS
INTERNATIONAL
KALYANMOY ROY AND ORS. VS STATE OF WEST BENGAL AND

36 CRR/1721/2020 04-12-2020 ANR

37 CRM/10011/2020 |04-12-2020 DEBASISH ANKUR@CHOTON VS State of West Bengal

38 CRM/10012/2020 |04-12-2020 PRASANTA HAZRA VS State of West Bengal

39 CRM/10013/2020 |04-12-2020 MANIK RAJ AND ANR VS State of West Bengal

40 CRM/10014/2020 |04-12-2020 RAKESH MALLICK@RABI VS State of West Bengal

41 CRM/10015/2020 |04-12-2020 BANI ROY@RAY VS State of West Bengal

42 CRM/10016/2020 |04-12-2020 ABHISHEK SARKAR VS State of West Bengal

43 CRM/10017/2020 |04-12-2020 GOPAL BANERJEE AND ORS VS State of West Bengal
MD KARDAS ALI @ KARADAS ALI AND ORS VS State of West

44 |CRM/10018/2020 |04-12-2020 @ ate ot wves
Bengal

45 CRM/10019/2020 |04-12-2020 DIPU SHARMA @ DIPU KUMAR VS State of West Bengal

46 CRM/10020/2020 |04-12-2020 MANOHAR MANDAL VS State of West Bengal

47 CRM/10021/2020 |04-12-2020 |SWAPAN MONDAL VS State of West Bengal

48 CRM/10022/2020 |04-12-2020 TRIDEB SARKAR VS State of West Bengal

49 CRM/10023/2020 |04-12-2020 MUKUL BHOWMICK AND ANR VS State of West Bengal
ARSHAD ALI MONDAL @ ARSHAD DHALI V fw

50 |CRM/10024/2020 [04-12-2020 > 0 @ ARS > State of West
Bengal

51 CRM/10025/2020 |04-12-2020 BIKU LAMA AND ORS VS State of West Bengal

52 CRM/10026/2020 |04-12-2020 RITHIK PAUL @ DAS @ RITTIK VS State of West Bengal

53 CRM/10027/2020 |04-12-2020 GITA BISWAS@GITA MATABBAR VS State of West Bengal
SUKDEB BISWAS @ HAREKRISHNA BISWAS VS State of West

54 CRM/10028/2020 |04-12-2020 @
Bengal

55 CRM/10029/2020 |04-12-2020 SK ANWAR @ ANNU AND ANR VS State of West Bengal

56 CRM/10030/2020 |04-12-2020 |LABIB HOSSAIN VS State of West Bengal

57 CRM/10031/2020 |04-12-2020 TAHER ALl @ MD. TAHER ALI SHAH VS State of West Bengal

58 CRM/10032/2020 |04-12-2020 SHUSHMA LET @ SUSOMA LET VS THE STATE OF WEST BENGAL

59 CRM/10033/2020 |04-12-2020 NILADRI SHEKHAR DANDAPAT VS State of West Bengal

60 CRM/10034/2020 |04-12-2020 |MATLA MIR VS State of West Bengal




61 CRM/10035/2020 |04-12-2020 SEFALI KAR @ SEFALI SASMAL (KAR) VS State of West Bengal

62 CRM/10036/2020 |04-12-2020 PURNA DUTTA @ RAHUL VS State of West Bengal

63 CRM/10037/2020 |04-12-2020 KALLOL CHAKRABORTY@KALLAL CHAKRABORTY VS State of
West Bengal

64 CRM/10038/2020 |04-12-2020 PRASANTA SANYASI VS THE STATE OF WEST BENGAL

65 CRM/10039/2020 |04-12-2020 RAMKRISHNA DAS VS State of West Bengal

66 CRM/10040/2020 |04-12-2020 |ASWINI MONDAL VS State of West Bengal

67 CRM/10041/2020 |04-12-2020 RUDRA PAL VS State of West Bengal

68 CRM/10042/2020 |04-12-2020 |AJAY BARMAN @ AJOY BARMAN VS State of West Bengal

69 CRM/10043/2020 |04-12-2020 BUYAMAYUM JAHANGIR AND ANR VS State of West Bengal

70 CRM/10044/2020 |04-12-2020 PRANAB HALDER VS THE STATE OF WEST BENGAL

71 CRM/10045/2020 |04-12-2020 UTPAL MONDAL VS State of West Bengal

72 CRM/10046/2020 |04-12-2020 RAJESH SAIBO VS State of West Bengal

73 CRM/10047/2020 |04-12-2020 ABDUR RAHMAN MALLICK VS GOLAM NABI MALLAH AND ORS

74 CRM/10048/2020 |04-12-2020 SHUVO GHOSH @ GIRI GHOSH @ GIRI VS State of West Bengal

75 CRM/10049/2020 |04-12-2020 BISWAIJIT DHAR VS State of West Bengal

76 CRM/10050/2020 |04-12-2020 |SANTOSH SAMANTA VS State of West Bengal

77 CRM/10051/2020 |04-12-2020 DIPAK BARMAN AND ORS VS State of West Bengal

78 CRM/10052/2020 |04-12-2020 |ANIL KUMAR YADAV AND ANR VS State of West Bengal

79 CRM/10053/2020 |04-12-2020 PRITAM DAS AND ORS VS State of West Bengal

80 CRM/10054/2020 |04-12-2020 KUSHAL CHANDRA KORIE VS State of West Bengal

81 CRM/10055/2020 |04-12-2020 AKASH PAUL @ AKASH JADAV VS State of West Bengal

82 CRM/10056/2020 |04-12-2020 |AKRAM MONDAL VS State of West Bengal

83 CRM/10057/2020 |04-12-2020 LALCHAND MANDAL VS State of West Bengal

84 CRM/10058/2020 |04-12-2020 |SAMIRAN SARKAR VS State of West Bengal

85 CRM/10059/2020 |04-12-2020 MATIUR RAHAMAN @ MOTIUR RAHAMAN AND ORS VS State
of West Bengal

86 CRM/10060/2020 |04-12-2020 THE STATE OF WEST BENGAL VS RANA DEBDAS

37 CRM/10061/2020 |04-12-2020 JAMAT ALI SK @ MATIUR RAHAMAN AND ANR VS State of
West Bengal

88 CRM/10062/2020 |04-12-2020 RAJU SHAW@SONU VS State of West Bengal

89 CRM/10063/2020 |04-12-2020 MONIRUL ISLAM VS State of West Bengal

90 CRM/10064/2020 |04-12-2020 |SUBIR SAHA VS State of West Bengal

91 CRM/10065/2020 |04-12-2020 |ARUP ROY VS State of West Bengal

92 CRM/10066/2020 |04-12-2020 RAJEN CHANDRA @SOURAV VS State of West Bengal

93 CRM/10067/2020 |04-12-2020 [SK MUJIBARUDDIN VS State of West Bengal

94 CRM/10068/2020 |04-12-2020 |AHAD SK@AHAD ALI SK VS State of West Bengal

95 CRM/10069/2020 |04-12-2020 BUDDHADEB DAS @ RAJA VS State of West Bengal

96 CRM/10070/2020 |04-12-2020 SURESH CHANDRA NADNA VS State of West Bengal

97 CRM/10071/2020 |04-12-2020 MD AKIL QUAISHI@MD ADIL VS State of West Bengal

98 CRM/10072/2020 |04-12-2020 RAHUL MALAKAR AND ORS VS State of West Bengal

99 CRM/10073/2020 |04-12-2020 [SANJIB ROY VS State of West Bengal




100 |CRM/10074/2020 |04-12-2020 |AMAL ADHIKARI AND ORS VS State of West Bengal
101 |CRM/10075/2020 |04-12-2020 |ANIL CHHETRI AND ORS VS State of West Bengal
ANOWARUL ISLAM @ ANWARUL ISLAM AND ANR VS State of
102 |CRM/10076/2020 |04-12-2020 OWARUL ISLAM @ uLis 5 State o
West Bengal
103 |CRM/10077/2020 |04-12-2020 |MADHAB DAS VS State of West Bengal
104 |CRM/10078/2020 |04-12-2020 |MITHU SARKAR VS State of West Bengal
105 |CRM/10079/2020 |04-12-2020 |TAMAL NANDI VS State of West Bengal
106 |WPA/10139/2020 |04-12-2020 |ABBAS MONDAL@TANESUR MONDAL VS State of West Bengal
107 |WPA/10140/2020 |04-12-2020  |BIJOY MANDAL VS STATE OF WEST BENGAL AND ORS.
AKASHTORI CO-OPERATIVE HOUSING SOCIETY LIMITED AND
108 |WPA/10141/2020 |04-12-2020
ANOTHER VS STATE OF WEST BENGAL AND ORS.
109 |WPA/10142/2020 |04-12-2020 |AINUDDIN SEK VS STATE OF WEST BENGAL AND ORS.
110 |[WPA/10143/2020 |04-12-2020 |KALPANA PAL VS State of West Bengal
111 |WPA/10144/2020 |04-12-2020  |SARALA MONDAL VS STATE OF WEST BENGAL AND ORS.
MOKBUL HASAN MONDAL VS STATE OF WEST BENGAL AND
112 |WPA/10145/2020 [04-12-2020 | "0
113 |WPA/10146/2020 |04-12-2020 |SHYAMAL GHOSH VS State of West Bengal
AMBIYA KHATUN @ AMBIYA BIBI AND ANOTHER VS STATE OF
114  |WPA/10147/2020 |04-12-2020 @
WEST BENGAL AND ORS.
115 |WPA/10148/2020 [04-12-2020  |ALI HOSSAIN THANDAR VS State of West Bengal
116  |WPA/10149/2020 |04-12-2020 |SUSANTA DUTTA VS STATE OF WEST BENGAL AND ORS.
117  |WPA/10150/2020 |04-12-2020  |SK.ABDUL RASHID VS STATE OF WEST BENGAL AND ORS.
118 |WPA/10151/2020 |04-12-2020  |TAIMINA BIBI VS STATE OF WEST BENGAL AND ORS.
TANDRA CHATTERJEE VS WEST BENGALSTATE ELECTRICITY
119  |WPA/10152/2020 |04-12-2020
DISTRIUTION COMPANY LIMITED
NAZIA SHIRIN AND OTHERS VS STATE OF WEST BENGAL AND
120 |WPA/10153/2020 [04-12-2020 | 0
121 |WPA/10154/2020 |04-12-2020 |KAMDEV KUMAR SAW VS Union of India
KAKOLI SARKAR VS INDIAN OIL CORPORATION LIMITED AND
122 |WPA/10155/2020 |04-12-2020
OTHERS
RESS UDYOG PRIVATE LIMITED VS STATE OF WEST BENGAL
123 |WPA/10156/2020 |04-12-2020
AND ORS.
124  |WPA/10157/2020 |04-12-2020 |PRANAB KUMAR BERA VS State of West Bengal
125 |WPA/10158/2020 |04-12-2020 |DEBOPRIYA PAL VS STATE OF WEST BENGAL AND ORS.




126 |WPA/10159/2020 [04-12-2020 |JULIEN DAY SCHOOL VS SANKAR SARKAR
127 (WPA/10160/2020 [04-12-2020 |DIPA GHUGU VS STATE OF WEST BENGAL AND ORS.
128 [WPA/10161/2020 [04-12-2020 [SHAINE LEX ADVISORS LLP VS State of West Bengal
129 [(WPA/10162/2020 |04-12-2020 |JULIEN DAY SCHOOL VS SANJOY NAYAK
130 [WPA/10163/2020 [04-12-2020 |GADADHAR KUNDU VS STATE OF WEST BENGAL AND ORS.
CALCUTTA HIGH COURT SCHEDULTE CASTE/SCHEDULED TRIBES
131 |WPA/10164/2020 [04-12-2020 |AND O.B.C. EMPLOYEES FORUM AND OTHERS VS STATE OF
WEST BENGAL AND ORS.
132 |WPA/10165/2020 [04-12-2020 |MAJET MONDAL VS STATE OF WEST BENGAL AND ORS.
AMAN HIGHRISE PRIVATE LIMITED VS STATE BANK OF INDIA
133 |WPA/10166/2020 (04-12-2020
AND OTHERS
ANSAR ALI MONDAL @ANSAR MONDAL AND ANOTHER VS
134 |WPA/10167/2020 (04-12-2020 N
STATE OF WEST BENGAL AND ORS.
135 |WPA/10168/2020 (04-12-2020 |MAJET MONDAL VS State of West Bengal
136 |WPA/10169/2020 [04-12-2020 |SEKH IBRAHIM MONDAL VS STATE OF WEST BENGAL AND ORS.
ABDUL RASHED MONDAL AND OTHERS VS STATE OF WEST
137 |WPA/10170/2020 (04-12-2020
BENGAL AND ORS.
138 |WPA/10171/2020 (04-12-2020 |SHAMPA PURAKAYASTHA@GORAI VS State of West Bengal
BISWAIJIT CHAKRABORTY VS STATE OF WEST BENGAL AND
139 |WPA/10172/2020 (04-12-2020 ORS
RINKU MONDAL VS GARDEN REACH SHIPBUILDERS AND
140 |WPA/10173/2020 (04-12-2020
ENGINEERS LTD. AND OTHERS
RAMESH KUMAR MANDELIA VS THE GOODS AND SERVICE TAX
141 |WPA/10174/2020 (04-12-2020
COUNCIL AND OTHERS
142 |WPA/10175/2020 [04-12-2020 |ASHU SAI @ ASHU SAIN VS STATE OF WEST BENGAL AND ORS.
143 |WPA/10176/2020 [04-12-2020 |ANIMA MUKHERJEE VS STATE OF WEST BENGAL AND ORS.
144 |WPA/10177/2020 [04-12-2020 |SUSANTA RAJAK VS STATE OF WEST BENGAL AND ORS.
K. SRIKANTH ALIAS KATAM SRIKANTH VS UNION OF INDIA AND
145 |WPA/10178/2020 (04-12-2020 ORS
146 |WPA/10179/2020 [04-12-2020 |SIDDHARTHA PAL VS STATE OF WEST BENGAL AND ORS.
147 |WPA/10180/2020 [04-12-2020 |SHIBAPADA PARAMANIK VS State of West Bengal
SHUBHASIS BISWAS AND ANOTHER VS STATE OF WEST BENGAL
148 |WPA/10181/2020 (04-12-2020

AND ORS.




149 |WPA/10182/2020 [04-12-2020 |SADANANDA SHUKLA VS UNION OF INDIA AND ORS.
ASRAFUL MONDAL AND ANOTHER VS STATE OF WEST BENGAL
150 (WPA/10183/2020 [04-12-2020 SRAFUL MO ° >3 ° > ¢
AND ORS.
151 [(WPA/10184/2020 [04-12-2020 |[SANDIP KONAR VS STATE OF WEST BENGAL AND ORS.
MONIRUL ISLAM MOLLICK VS THE KOLKATA MUNICIPAL
152 |WPA/10185/202 4-12-202
> /10185/2020 10 020 CORPORATION
TAPAS KUMAR KHEARU AND OTHERS VS STATE OF WEST
1 WPA/10186/202 4-12-202
>3 /10186/2020 (0 020 BENGAL AND ORS.
WAPAN KUNDU VS CHANDANNAGORE MUNICIPAL
154 (WPA/10187/2020 |04-12-2020 > UNDU V> G0 v
CORPORATION AND OTHERS
155 |[WPA/10188/2020 [04-12-2020 |GOURGOPAL PRADHAN VS STATE OF WEST BENGAL AND ORS.
156 (WPA/10189/2020 [04-12-2020 |[KARTIK KUNDU VS STATE OF WEST BENGAL AND ORS.
157 (WPA/10190/2020 [04-12-2020 |NILMADHAB KUNDU VS STATE OF WEST BENGAL AND ORS.
158 [WPA/10191/2020 [04-12-2020 |NIRANJAN SIKARI VS State of West Bengal
159 [(WPA/10192/2020 [04-12-2020 |NIRUPAMA DE VS STATE OF WEST BENGAL AND ORS.
160 [WPA/10193/2020 [04-12-2020 |ANITA BARMAN VS State of West Bengal
TAM KISHOR ROYCHOWDHURY VS STATE OF WEST
161 [(WPA/10194/2020 |04-12-2020 Gou SHOR ROYCHO v >3 ° >
BENGAL AND ORS.
162 (WPA/10195/2020 [04-12-2020 |[RAJESH KUMAR SINGH VS UNION OF INDIA AND ORS.
163 [WPA/10196/2020 [04-12-2020 |RANI BALA SAREN VS STATE OF WEST BENGAL AND ORS.
164 [(WPA/10197/2020 [04-12-2020 |SAYRA BIBI VS STATE OF WEST BENGAL AND ORS.
165 |[WPA/10198/2020 [04-12-2020 [JAGAT MOHINI MAHATA VS STATE OF WEST BENGAL AND ORS.
NIRMAL KUMAR CHATTERJEE VS STATE OF WEST BENGAL AND
166 (WPA/10199/2020 [04-12-2020 ORS v ¢ ! >3 ° > ¢
167 [(WPA/10200/2020 [04-12-2020 |[RABINDRA NATH SEN VS STATE OF WEST BENGAL AND ORS.
AJAY CHOWDHURY AND ANOTHER VS KOLKATA MUNICIPAL
168 [(WPA/10201/2020 [04-12-2020
CORPORATION AND OTHERS
169 [(WPA/10202/2020 [04-12-2020 |[AVRAJYOTI BHOWMICK VS State of West Bengal
170 (WPA/10203/2020 [04-12-2020 |SK.GOLAM MOSTAFA VS STATE OF WEST BENGAL AND ORS.
MATHURA KANTA MANDAL VS STATE OF WEST BENGAL AND
171 (WPA/10204/2020 |04-12-2020

ORS.




172 |WPA/10205/2020 |04-12-2020 [JOYDIP KUMAR SINHA VS State of West Bengal
SHEFALI AND GHOSH AND ANOTHER VS STATE OF WEST
17 WPA/10206/202 4-12-202
3 /10206/2020 10 020 BENGAL AND ORS.
174 |WPA/10207/2020 [04-12-2020 M/S BALAJI AGENCY VS UNION OF INDIA AND ORS.
175 |WPA/10208/2020 [04-12-2020 SHAMIMA SULTANA VS STATE OF WEST BENGAL AND ORS.
176 |WPA/10209/2020 [04-12-2020 SANJAY DEB VS UNION OF INDIA AND ORS.
EASTH HLY POLYPLAST PRIVATE LIMITED VS St f West
177 |WPA/10210/2020 [04-12-2020 STHOOG ° > > State of Wes
Bengal
178 |WPA/10211/2020 |04-12-2020 NARAYAN CHOWDHURY VS STATE OF WEST BENGAL AND ORS.
HOOGHLY INFRASTRUCTURE PRIVATE LIMITED AND ANOTHER
179 [(WPA/10212/2020 |04-12-2020 [VS CHAIRPERSON THE INSURANCE REGULATORY
DEVELOPMENT AUTHORITY AND OTHERS
MEDIPOL PHARMACEUTICALS INDIA PRIVATE LIMITED VS
180 [WPA/10213/2020 |04-12-2020

UNION OF INDIA AND ORS.




